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Date ! GRDER OF THE TRIBUNAL
P . 112.4.02 ,
. i

Y| '.., " no ] [ i

Heard Mr.B.Malakar learned counsel
for the applicant ahdoalso MreB.C.Pathak

/’.}—0}5\4)51 };% .
e L l'VDQ_,_,, + learned Addl.CeG+5.Ce for the Respondents.
1
N S i /o~ , Issue notice on the respondents to
J

p A "ul"
! @V" show cause as to why the application

) , shall not be admitted as prayed for .
o ' The respondents may file replyron:the

' next date. Endeabour will be made to

i dispose of the applicantion on the next
! 1 date, List on.3.5.02 for Admission.

v Member
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22,4,02 By this application the applicant
assailed the office crder No. NEID=-III/
Admn-5/1452-60 dated 28.,3.20882 transfe-
rring the applicant from MSTLC Inv.Sub |
Divn-l, CWC, Alipurduar to Jang in Aruina-
chal Pradesh, The applicant contended
that the impugned order is contrary to
the policy guidelines of the transfer,
it was also contended that the order of
transrar“gaasad éﬁaﬁs ig the family life
by deprivxng him Frmm getting the nece-
saa:y medlcal benafits, igtuw,u,g

. Heard ﬁr. d.Malakar, learned counse!

For the applicant and also Mr.A.Deb Roy,
__1a%rned Sr. CeG.5.Ca for the Res pondents.
H . . i

% Upon "h;ea:i‘ng learned counsel for
_the'parties, 1 am of the view that ends
-of justics will be met if a direction is
given to ths applicant to make a represe-
ntétion or appeal before the authority

~narrating his qgirevances within two weeks
» From tnday. I1f such representatlon is
“made by thg applxcant within the afore-

~+ <» % - said period the respondents shall fairly
ckEg .t T and sympathically consider his grievances
.. *«li 7 4 "and pass necessary aorder, The learnad
oo’ . ... counssl for the respondents stated that

C Q:Q'u. ... ..i.: -the applicant has already besn released,

22k . . .. . But the.release, howaver, shall not

SRR preclude the respondents to consider the

yer o ... .cas@ of the applicant as per law,

: i With thgzobsarvatian made above

"'the applicatioh is disposed of, No ordsr
as tdlcosts. :
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH : GUWAHATI,

ORIGINAL APPLICATION 1-40.//2’g /2002,

sri B.L.P, Qupta . ess Applicant. .

—\’?s-
Union of India eee ResvDONndent.
IMN DEX
3T 7 : 3 —
No. i Par‘rtlcu.lbars ] Page
1. Application u/s 19 of the
: CAT Act, 1985,
2. Veri fication
3 Anhexure-1
4, Armnmexure-I17
5, - Annexure-IIT -
Filed by:
W peD
ADVOCATE
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IN THE CENTRAL ADI"IINISTRZ\TI'VI.. TRI BUNAL
" GUWAHATL  BENCH GUWAHATE

& 03
2O

An application'under Section 19 of
the Central AdMlnlStrathE Tribhunal

ACt, 1985.

Date of filing .

‘.

LY

REGISTRAR.



- gri Bhagwal Lal Prasad Qupta
- Work Sankar &I

MSTIC Sub-Division-I/CWC

Alipurduar. «eo Applicant..
 =VERSUS~ .
Union ofVIndia & Ors coe Respondents..

(cwe).

1, Particulars of the_applicant:_

i) Name Sri Bhagwan Lal Prasad CUpté.

:ii) Father 's name

Late

Metle sub-Division-I, .

-

office which . Alipurduar.
employed. |
iv) Address for ser- : . ~do-

vice of notice.

2, PARTICULARS OF THE REBPONDEIT:

‘i) Name & designa ‘¢ Union of India - Represented
tion, by the Superintending Engineer,

CWC/NEID Circle, Shillong.

ii) The Executive Engineer,
. o NEID-IIIL/CWC/Itanagar,

- As ahove.

ii) Office address.
of the respon-
dents. ‘

contdi..3/~
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iii) Address for service of 1 As above.
- notice.

PARTICULARS OF THE ORDER AGAINST WHICH THE
- APPLICATION IS MADE: '

3

Order No,NEID-III/Adm-5/1452-60 transferring

the applicant to Jarg in Arunachal Pradesh.’

“Jurisdiction of the Tribunals

The applicant declares that the subject matter
of the application is within the jurisdiction

of this Txibuhal.

LIMITATION:

The spplicant further declares that this

.application is within the limitation prescribed

under Section 21 of the Act.

FACTS OF THE CASE:

QI). The applicant is working as Work Sankar

& .I under the respondent No,2 and is
presently posted at MSTLC Sub—révision,
Alipurduar, He was sppointed as Work

" Sarker-II on 23.7.75 and was posted at

' Gangtok (Sikkim), while working at Sikkim

contd‘ LR J .4/..
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he was promoted to Work Sankar &r.I
on 13,3,75, The applicant worked there
till 25.7.81.

f

-

- IT) That on 25.7.81, the applicant was transferred

from Sikkim to Tipaimukh InV Circle, Shillong where he
repbsted_his duty and he was directed to report bcfore
the Executive Engineexr/CWC/Imphal on 20,8,81 he joined
atllmphal whefe&#om he was directed on 3.9.81 to repoft'
to ﬁipurmukh Iﬁvestigatioﬁ Sub-Division MNo.2 which is
about 215 kms aWaylfrom Imphai. The applicant joined
_thére on 7.9.81 and workeé uéto 8.11.81, He was again
transferred verbally to Imphal on 16,11,81 and. the appli-

cént joined at Imphal on 19.11.81 and upto 30.4.82.

IIT) - ‘That on 24.3.82) he was again transferred
" to Silcher., The applicént althbugh requested for his
extension .at Imphal as his family was there, was not

considered and was finally released on 30,3.82, -

iv) -On 14,5,82 hé was directed to repo:f at
Tuivalchuwa site and when the applicant went there he
found that fhe site was yet to be opened. He came back
and reportEd the mattér. On 29.6.82 the applicant was
again difected to report at Tuivalchuws site in Mizoram
wﬁerefrom he was again directed to go to Khdkan Gause and

Iischarge site on 26,2.83.

contd'o o0 5/-

(1. Ot~



\') ' That now again the applicent hésvbeen .
transferred to Jang vide order No, NEID~-11I/Adm~5/1452-60
datéd‘ZB.é;zodz. The order is a collective order of
'traﬁsfer statédﬂ:o be‘made in public interesf at the

sweet~will of the respondent No, 2.

A copy of the order as aforesaid is

annexXed hereto and marked as Annexure=~a.
VI) o The applicant has been working at the present
place after scrvzng the Eepartment at various tenure
places for 25 years, The applicant has now been given
tenure posting agéin at Jang the remotest plaée in
hiliy terréin of Arunachal Prédesh. The applicént'who
has been sufféring from héar_‘t trouble is unable to join _
in.such a place where there is no medical facility is
available, The condition of the aDpllcant is known to
the authorltv ag he has withdrawn money from GPF account

for treatment.

A copy of the BPF withdrawal ordér

is annexed hereto and marked as Annexure-II, '

VII) . That leaving aside all other things the,
applicant's transfer should not be giveneffect to péf'

health ground alcne.

'Cooies of the medical certificates are
’annexed hereto and marked as Anne;ure~

I series.
: contd...6/-
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7.  LEGAL GROUND:

The applicant having worked for over 25
years at different tenure places is not required to
be given tenure posting again. As per rule, tenure

posting is limited as under:-

i) ©For staff with service of

10 years or less - 3 Years.

ii) For staff with service of

10 years or more -~ 2 Yemrs,

Fuxther, the applicant submitted a represen-
tation to the authority on 4.12.88 requesting for |
transfer to Bihar.or any other places in Uttér‘Pradesh
which has not been considered as fet, ‘This fact has.
‘been stated in O.A. No.332/2b01 which is peénding .
before the Tribunal, The authority hss not treated
the-applicant equaliy as has been done in case of_

some similarlv situated persons,

8. RELIEF SOUGHT:

Under the circumstances, the applicant ;fé

L2

prays that .
Contdc . 07/_
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10.

11,

12,

7.

i) ‘The transfer order dated 28,3.2002 may
not be given effect to and may bhe reversed

or modified; and

ii) Any other relief which the Tribunal may be

deegn pleased to arant.

REMEDIES EXHAUSTED:

The applicant has availed the remedies

available to him,

MATTER NOT PENDING WITH ANY OTHER COURT OR

TRI BUNAL$

The applicant declares that the subject
matter of the application is not pending before

any Court'of law and autﬁority or any Bench of

the Tribunal.

PARTICULARS OF THE IPO:

ae -

Number of IPO

Name of issue PO

Where payable

DETAILS OF INDEX:

An index-in duplicate consisting details of

documeht relied upon is enclosed.

COntdo . 08/_

b,0 2npis



13, LIST OF ANNEXURES:

i) Transfer order;
ii) GPF withdrawal; and

iii) Medical certificates.

VERIFICATION

I, Sri Bhagwal Lal Praéad‘GUpta, the
applicant abovenamed do hereby verify'thaf the
statements ﬁade in paracraphs 1. to 6(I to IV and VI)
7 to 12 are Erue_to my knowledge and thosé made in
par agraph 6(%) are matters of records based which

; frnd Grple
SIGNATURE

I belieﬁe o be true,
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© . GRAM :CENTWATER:ITANAGAR - ' TELFAX : 0360-203510
, i Hd &R \/
Do GOVERNMENT OF INDIA
Sied
CENTRAL WATER COMMISSION
IR YA Y TEA-3
NORTH EASTERN INVESTIGATION DIVISION NO.IIl
IR FE-144, $EAR-791111 (SRAEE V1Y)
— POST Box-144 ITANAGAR-791111 [ARUNACHAL PRADESH]
No. NEID-NI/Adm-5/ | G$r_Le - " Dated: . 2822w
| | )
- OFFICE ORDER
-
The following WIC staff working under North Eastem Investigation Division
No.lll, CWC, ltanagar are hereby transferred under control of the offices shown against their
names in public interest with immediate effect. :
‘ SI. Name,&_Desighation . Present posting Transferred to
~No. = = .
- S/Shri .
1. Kanak Deka, WIS Gr.l  NEIDHII, CWC, . MSTLC Inv.Sub Divn-,
: ltanagar CWC, Alipurduar
' ) . . _ (Arunachal Pradesh) - (West Bengal)
//2. B.L.P. Gupta, ‘ . do- "' MSTLC Inv. Sub D:lvn;l, - Nyukcharong Inv. Sub
: : GWC, AEpurduar Divn., CWC, Jang ’
5 _ .(Wesi Bengal) “(Arunachal Pradesh)
3. S.S. Tatua, - WIS Grlll  Nyukcharong Inv. Sub ~ MSTLC Inv.Sub Divn-l,
Divn., CWC, Jang CWC, -Alipurduar
(Arunachal Pradesh) (West Bengal)
4. SipahiRam,* M.V. Driver Nyukcharong Inv. Sub ~ MSTLC Inv.Sub Divn-l, -
. Divn., CWC, Jang CWC, Alipurduar
e : (Arunachal Pradesh) (West Bengal)
5. Manik Dutta, Mech. Gr.I  MSTLC Inv. Sub Divn-I, Kundil inv. Sub Divn,,
i. . CWC, Aipurduar CWC, Chapakhowa
' (West Bengal) _ (Assam)
6. Gurmit Singh, Mech. Gr.ll  MSTLC nv. Sub Divn-l, Kundil Inv. Sub Divn.,
: CWC, Alpurduar CWC, Chapakhowa
(West Bengal) (Assam)
7. BhimBdr. Ghole,  Drill Helper Nyukcharong Inv. Sub  MSTLC Inv.Sub Divn-|,
. Divn., CWC, Jang " CWC, Alipurduar
't (Arunachal Pradesh) (West Bengal)
8. Gopél Ch. Boatman  MSTLC nv. Sub Divn-l; Nyukcharong Inv. Sub
" Sutradhar, CWC, Alpurduar Divn., CWC, Jang
(West Bengal) * (Arunachal Pradesh)
9. A. Karmakar, Khalasi NEID-HI, CWC, s MSTLC Inv.Sub Divn-l,
Itanagar CWC, Alipurduar -
(Arunachal Pradesh) (West Bengal)
PavAY] nd
Uﬂ“ I+ Headquarters of Shri Sipahi Ram, M.V. D*wer shall be treated as at Alipurduar

/\WW w.e.f. 01.04.2002 (F.N.)




o~

A =+ —— -

— e~

e o Dwma

~

N

~

== 7

R e A g mna—
T e a

Qe
e i b APt

2 e

\ N
~ v
s . . *

5
i

Name & Designation

! c

i

“Preser)t;posting

Tr‘ansferred‘to““’?’-f" ’

=

_“ -l‘. v

e 7 Tl

'}Me Junlor Engineer (D/B); NEID-IH, CWC ltanagar.~.«-.

Person concerned (16 cop|es) B i ‘
nrsonal F|le of person concemed (16 cop|e§)

. ';'U-:—

-~ SIShri- R R
J.:Chakraborty, -do- v NE!D n; (,WC MSTLC inv: ‘S’ub I;Qn-,g-- ke
H L’ltamagar-’n ) 1, CWC*Ahpurduau;%t'rmDr
l (Arunachal Pradesh) (West Bengal) ‘f“’,‘;‘ - 4‘{\"’ '
1. T/N. Singh, Khalasi  MSTLC Inv.-Sub Divn), “Nyukchafong lfv. S * * 3
| [H CWC, Alipurduar - .Divn., GWE, Jang=- - L
(West Bengal) (Arunachal Pradeih) :
Vo]l | TR
12._N.P. Singh, -do-  MSTLC Inv. Sub Divn-|, Nyukcharong Iv. Sub.
N e CWC, Alipurduar " Bivin., CWC, Jang |
 (West Bengal), , (Arunachal ﬁrédesh)
K ' . . // |
131. Jagdish Singh -do- MSTLC Inv. Sub Dlvnl Nyukcharong lnv Sub
Lh , CWC, Alipurduar }Dlvn CWC"Jan g
ey K (West Bengal) f(Arunachéf‘Pradesh) -
Sl ik ; ' o : "?"' "h »”143" \" -
14. . Gopal Roy, -do- . MSTLC Inv. Sub Divn-, } Nyukcharong inv. Sub T«g.. »h
i i . . 'CWC, Alipurduar Rivd SOt b
§opt l ey ! (\[N?St 1[:'Sengal) \” et "
:i."!, . l -1 l' = . "
15. IK.K. Das do-| ! MSTLC Inv. Sub Dnvn—l ' Nyukch[ar'ong lnv*Sub1 ‘I '
_ ‘H ' b | ! CWC, Alipurduar | Divn., CWC, Jang. , 1/
: i S " ' (West Bengal) (Aruna‘chal Pradesh) »)" , ” K
4 o : ol
Ry , ' , b
16. E.Ramesvlvar'Roy -do-' MSTLC lnv Sub Dnvr‘a 'x VNyukchar'ohg Inv Sub ‘,* v
: :{" 1 i " | ! ’ ! CWC, Allpurduar Divn.,CWC, Jang: " . ;.. .
HES1NE | (West Bengal) (Arunachal Pradiesh) :
BRI T iy '.
hley' sﬁa}ll stand reheved of thenr dut:es with effect from the afternoon of 1 Apnl 2002 !'r
. ’ ‘ | e . -
fu['q‘l Poopte e |[-'
| | [ S 1 z : If AN
' l l o ‘ ‘ ) 4 iy
il fr ?E e ooy @ Execdfive Engineer
to { 4 H . ' ‘ ' l ‘
The Supenntendlng Engineer! North Eastern Investlgatlon Clrcle Central Water S !
Commnssron “Jamir Mansion", Nongshulhang, Shillong - 793 014(Meghalaya) for '
tﬁvour .of kind information please ‘ : ’I T . .
~L w i . b
TherAssistant  Engineer, MSTLC lnv {Sub Divn-, ‘P
_Central Water ‘Commission, Ahpurduar (West : e e
Bengal) ‘ e e =t u o T, . .
’ : ' ' With reference to discussions L
: The Assustant Engineer, Nyukcharong !nvest:gation held on-. 2732002 - in .’}:'.
Sub Division, Central Water Commission, Jang | Divisional- office. f. Further 1{1
(Amnachal Pradesh) ‘, l i siv | | posting orders of . the staff 4
quN . | posted in their’ Sub-division {.
Thé Assnstant Engineer, Kundil lnvest:gahon .Sub | may be intimated. =~ :
. Dlwsnon “Céntral Water Commissicn,' Chapakhowa - o ‘
?Assam)I . ,,1— l , i ARy .
' k A ‘l:s l K 'w"
| Acoounts Branch, NEID:JIi, CWC, Itanagar, I L: |
Thed Yunior Engineer (H/Q), NEID-I, cwc tanagar (T L

L
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(Rupees One lakh twelve thousand seven
tmndred thirty fiye)only )

) : -
GRNH & CENLHATER, LTANAUAR. ‘. PNOLE 1 0360/203510

B A |

HONTIL EASTENN XUV . DIVIUION HOLTIT ’ .

' oD HO. L 44, TTAUAUARSIY I L) (A1) L
* NO.NBID~III/AAM-87/-( Q%A ~39 ‘ e 1o =927
\ CRUELTLQBDELR ' . ‘

oy

V : .
sanctlon Ls hereby nccorded under nule12(1) (a)&12(2) -

grant of I,_O.P.F. advance amounting to Rs, .9, ,990.‘0.0"'(Rup089
Nbne thousand nine hundred ninety . wonly ) gnly to

from his G.P.F.A/c Ho.
to enable him to defray the

Shri __B_.,I.t: P, Gupta, st Gr.I
NEID-III/WC/GPF-70

- -.~expendil:ur:c on account 'of _Self treatments. = ) . .

[LNE S A Y .
+ Lo .

Tha G.P.F.Advance ol ns. .979;_9_,‘0:'0‘,6? “(Rupees _. Nipé thousan”

nine hundred ninety) “only Lonctioned to him now toge ther tho-

amount of advance already cutstandlng against him of Rs. -29000.00
(hupees Twéntyifme “thousand, - - —— ) -only
aggregating to Rms._38,990,00 " (Rupees_Thirty etght thousand
nine hun?_r'qd ninety.,,.,;,-;--‘-) only to be recovered in 35 ___ 7

( Thirty -f£ve- ) equal monthly instalments @ ns. 1114.00" ~

(upeos QN thousand ofie hundfed fourke@Wy pur month comnen-
clng From his pay by uill of SEpterEQr, 2001 | ~

‘
|
i

The detalls of balance of GPF Credlt of shri 'B,L.P.Gypta,

W/s Gr.l ' ‘as under !-
1. Closing Balance as per G°F . g -
Statement for the year ©2000-01 Rs.1, 18,8.35%00 |
2, Subgcriptign from 3/01’ t08/@1"“l Rs, 18,900,00
@s, 2700 + missing amount-2700/= -
3, Refund of ,advance from 3/01 . t°8/01 s
‘@, 1000/-pm + missing amount=1000/- Rs, 7,000.00
4. . Less advance taken frem __3/01lto
Total

‘Ao .
EXccu AV
Copy Lot ' c- . a .
1. The,” 'Assistant Engineer, MSTLCISD-I, cwC, Alipurduar

W.r.tb his letter NO.MSTLCISD—I/E‘II/O1/430 dt021.8.0]

/ : . .e2 coples. '
. < shri B.L.P.Gupta, W/S Gr.I, MSTLCISD-I, CiC, Alipurdaar.
accounts Branch; NEID-III, CWC, Itanagar.

3.

'
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- M D. ( Medicine ) : : \\9 [ L
Consultant Physician & Cardiologist ‘. '

( Ex.—-House Physician in Gen, Medicine and Chest & Tuberculosis N. R, S,
Medical College, Calcutta ; House Physician in Pead. Medicine Dr. B. C. Roy
Mcmorial Hospital for Chnldrcn Cal.; Resident Medical officerin Nephrology,
Institute of Medical Science, B. I1. u., \aranam Senior Resident Medical Officer

in Neurology, 1.H.B.A. S, Dclhn Senior House Officer in Cardiology, o
Woodlands Nursmg H(‘mc CaICU“a ) Date....... u§ u%ounu{vunom

Mu. 3.2, P. Crupla
\ [ CVCo ppD)
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g (E.C.G. Done by Appomtment )

Chamber :~

M/s. Gautam Trade:s

" NEW TOWN ( Opp. Amar Talkies )
Ahbpurduar, Jalpaiguti.

& (03564) 56777

Aler Noon ~Saturday, Sunday.
Evening--
Monday, Wedneeday & tr Juy.

Chonber :—

Chakraborty Mecdical Stores
RAILWAY BAZAR

Alparduar In, Jalpaiguri.

@ 10330ty ST55Y

Evearng « Trursday,

Céumber :—

Alnapurna Medical Stores
(Beside Raplaximi Hotel, Near Rly. Gaie)
At rurdear, Jalpaigun.
& OYEAL )y 25038
AsezNean Moenday ; Tuesday /
Welnesdsy - Thursday & Friday.,
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Chamber will be cipsed froh\ to

i

Dn. Manack Bhanja ééo«w{é«fw

DMR.T (Cal) (Gold Medalist)

M.D. (Gen. Medicine) (Cal) AROGYA NIKETAN

NEWTOWN ALIPURDUAR
Ph-55394

.13

taa

-

CONSULTANT PHYSICIAN & ONCOLOGIST 5 Guupt4. Y
ALIPURDUAR SUB-DIVISIONAL HOSPITAL [g, L 49 /M

/

Visiting Hours: 6pm to 8pm -

139 -
7o -

a

e uu@ TARY '
o —éf?z/,iﬁfﬁ‘ |
, SGPT JAK GXesp - ’

_ Nixla-MR (2} 8% GM/WMQ

o Souchm (2505) @D (97)
. C . )@ 3 ﬁ W‘/%PM)
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o Re v o ”\[L{&j % - :
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541 \,‘TR DIAGNOSTIC LABORATORY ,
g ™ mMadhab More, Newtown, Alipurduar Court, Dist. Jalpaiguri Q" ?
S’~N°",., v = 1 pATE ;.. 1127200 “’f
Nome  ori B.T. P. Gupta.  Age 4 yr]s.
Refa ay D: Ao (:uchha 1t. ':D. ‘Sex :ﬁal’fj ~‘
T TEST NORMAL VALUE “RESULT | |

Ohysice! Exgi {g(x tion
_—_j!oiunle{Supp!ied) 25 ml. N
1002-103C . i.

¢
i

t
'

o

3

' Reaction {pH; 48-7.6 Acidic
‘ Aipumin (Qualitative) Nil nil
T e T -
Sugar, {Guaiitative) Nil
- h e
i Bile Salt {Qualitative) Nil
Nil

]

!
Yrobilinogen
\L-ﬂ—

—
hemical Examination

Specific Gravity

Colduri Appearence

Straw/Clear

o> traw/clear

QR

3iie Pigment (Qualitative)

0.4 - 1.0 mg./24hurs.

; 24 hrs. Urinary Albumin upto 150 mg./day
;—_ Ketone bodies Nil
t Others B
’H;V'xfroscovxc anmmatton i i _—ﬁ_*“
Rec Nit
B W B C {Pus Ceils) Few : Uccas iongl |
Epithelial Cells Few nil
Wcass Nil nil
" geystale (Tric Acid) Few Present (-« )
Ova ) Nil nil
‘ gri—’;;oiozoa (T. vaginalis) . _h[-,“' Nil nil
nJ Yeast M N Nil nil
"p\f/ CeHular bodoes Few nil
" Bacteria d_prw' Few nil
Wo:hers B -

l
1

/Inspite of utmost care taken in every
humar: 07 mecnarical error. In such rare
epeat if pointed within 24 Hrs.

stage there may be
case, we are ready to

Signaturetl
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Madhab More, Newtown, Alipurduar Court, Dist. Jalpaiguri

SLNo:. xv -1 - pate:. 1100

4{ Naome . °Ti_ 3. L. P. Gupta. . Age 48}’1”8]

Refd. by Dr. . A Guehbait. "D. _...Sex . iale.. ..

. 310048 Olucose (PP) =—=—-- 95.76 mg/dl.

( 2 hours after full meal ;

normel : less than 120.0 )

;\\0“‘ -
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M. D. ( Medicine)
/ Censultant Physucnan & Cardiologist
7

( Ex.—House Physician in Gen. Medicine and Chest & Tuberculosis N. R, &,

C
{7 I

o
Medical College, Calcutta ; llouse Physician in Pead. Medicine Dr. B. C. Roy
Memorial Hosp}ita] for Children, Cal, ; Resident Medical officer in Nephrology,
Tnstitute of Medical Science, B. H. U, Varanasi: Senior Resident Medical Officer
in Neurology, L. H.B.A.S, Declhi; .Senior House Officer in Cardiology, /16 ?_/20'(}}7
Woodlands Nursnng Home, Ca!cum ¥ Date.......... (A A Ay
s, BILP Age- h 8 / M
& e - Ajfﬂ ))
v // ‘
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( E.C.G. Done by Appointment )

/ (2% L e QIE

Chamber 1—

M/s. Gautam Traders

NEW TOWN ( Opp. Amar Talkics )
Alipurduar, Jalpaiguri.

& (03564) 56777

After Noon —Saturday, Sunday.
Evening—

Monday, Wednesday & Friday,

Chamber :—

Chakraborty Medical Stores
RAILWAY BAZAR

Alipurduar Jn., Jalpaiguri.

@ (03564) 57554

Evening.-~ Thursday.

Chamber :—

Annupurna Medical Storcs
(Beside Rajlaxmi Hotel, Near Rly. Gate)
Alipurduar, Jalpaiguri.

@ (03564) 55035
After Noon— Monday | Tuesday |
Wednesday | Thursday & Friday.,



